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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYDERABAD BENCH : AT HYDERABAD

in

CA No,205/93. : Dt, of Order:3-2=94,
S.Ramamufthy
. ...Applica nt
Vs

1. Superintendent of Police,
Central Buresau of Investigatien, -
Visakhapatnam, :

2, Union of India, rep. by its

Secretary, Ministry of Home
Affaira. New Nsik:

e ..Hespundants

Counsel for the Applicant : Shri P.B.Vijaya Kumar
e e w =i k. e U .nagnava Haddy

’ Addl.CGSC

CORAM:

THE HON'BLE JUSTIGE SHRL VINEELADRI RAG :. VICE-CHAIRMAN
THE HON'BLE SHRI R.RANGARAJAN : ' MEMBER (A)

.!.-2.



K/fZ/
. R.A.NO. 112/93 |
in i
0.A.No, 205/93, |
JUDGMENT

(AS PER HON'BLE SHRI JUSTICE V.NEELADRI RAO, VICE CHAIRMAN)

OA 205/93 was filed praying for regularisation of

of the services of the applicant as Sweeper-cum-Gardener,

The same was dismissed with a finding that|there is no

. |
sanctioned post of Sweeper-cum~Gardner in the office of

the 1lst respondent.

modifying the order dated 19,.,8,1993 in the OA by making

a direction for payment of minimum pay plus D.A, as payable

to the regular Group-D employees from the date the applicant

joineQq, A3 NO SUCn Irellel wasS ClalHred 1n tne va, Tne same

wag not adverted to in the OA and hence there was no error

and much less error apparent on the record in the order

dated 19:8.1993 in the OA,

3, &ccoraingly, this KA is dismissed, No costs.

Shri N.V, Raghava Reddy appeared for the respondents,

)QUA-l.\_,———
(R. RANGARAJAN) (V.NEELADRI RAQ)
MEMBER (ADMN. ) | VICE |CHAIRMAN

To
1. The

DATED: 3rd February, 1994, i

Mam ot micccswmdn AL md o d L o - - 7’ ] V‘l"’)'f"‘

Deputy Registrar(J)e<

SuPerintendent of Police,

Central Bureau of Investigation, visakhapatnam.

2. The

Secretary, Ministry of Home Affairs,

Union of India, New Delhi.

3. One
4, One
5. Cne
6, Cne

copy to Mr.P.B.vijaykumar, Advocate, CAT.Hyd.
copy to Mr . N.,ve.Raghava Reddy, Addl.CGSC,
copy to Library CAT.Hyd, 1
COpY Spar€. ‘
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TYPED EY COMPARED BY

CHECKED-2¥  °  APTROVED BY

I3 TRE CLY AL ALIINISTRATIVE TRIBUWGLL

Y DERAZLD BEUCH AT HYDERABAD

FON'3LEL MR.CUSTICE V.WEELADRI RAO
VICEwCHATRMAN

ad

THL HOT'ZLE [(K.AJ{3.GORTHI :MEMBER(A) :

THE FOH'BLE MR.T.CHATDRASELHAR REDDY
/ MEMZER(JULL)

H
’L'E-ib;‘ FOW " Gl ;-:;:;.%\Z*j}r:)u-;_\;.nlmuih. . e
( ADMN)
Dateds &) <1994,

CRLDER/JUDG T s

Moa/RUA/Codee NO . ‘ij/kai%

in

0.a.N0. ?OS\Q% :

T.A.NC. T (V¥ o,

-——

I&spgged of with directions.

Dismissed.

Di s‘misse
Dismissé¢d for efault.

as withdrawn.

Reqjected/Crdered,

No order as to costs.






